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Trade Notice No. 02 /2026
fer/ Date: As per E-signature

forwar: TR SfR e SPTa R Sfowet sttt & wfaeur % wey § "o i Fren/aarsft wriaret % S
STOTE ST STt TSk - o Hafer §
Subject: Advisory to Trade and Industry regarding impersonation of GST officers and
procedure to be followed during inspection / search proceedings — reg

5 S B 5 Tt e e o 3 o o e st 3 B A S Sfoadt s % e i e @

I fora R

Some incidents have been observed in this Zone that certain unscrupulous persons have

allegedly impersonated as Central GST officers.

2. ¥z e fora e @ for disiiomed) form o sifeeery
It is hereby clarified that officers of the CGST department

3.

T A1 ARG S @i, IHATE LN, Afete AT AT A= AT & R ot FHR A T8 Ah 8

Do not demand any payment in cash or through personal bank accounts, UPI IDs, Wallets
or other unofficial modes

B hicT, THUHTH, SECHTT IT SRR SHCT STEET o HTEAH | hig ol safhird a1 dagmsiier STHeht T 9 &

Do not seek any personal or sensitive information over phone calls, SMS, WhatsApp or
personal email IDs

I SRR TR W had SUEd & 9ied (Www.gst.gov.in), ifemfes favrfa e emeer (S
“@gov.in” W g 2t §) =1 fafiea S fore T Aifew/amm & wrem @ & dare wd €, 9 ® awaes vewe
HEAT (SeTEe) 3R 2, STt Wt Ty an

The CGST officers communicate officially only through the GST common portal
(www.gst.gov.in), official departmental email IDs (ending with “@gov.in”), or through
duly issued notices / summons bearing Document Identification Number (DIN), wherever
applicable

frtteqor, qemeft 3t STedt it Frefar Fdr awq v dar w AfafEm, 2017 i aw 67 3R 3w staa fftfa e

o el 31 U} wRiaTET e wam Wi g fafed 9 7 faftaa ifera "Staa stfieit” g & ot S wehdt 21 SR
SRIFRT T I TR BT TgaH U o WY fad e o e eves €, ed sifert @ am o uem,
frtteor/qermeft fore ST aTer afet 1 A 3 TaT qur dSfied safth i siuadiense (St oy ) ffde an

Inspection, Search and Seizure proceedings are under Section 67 of the Central Goods and

Services Tax Act, 2017 and the rules made thereunder. Such proceedings can be conducted only
by the “proper officer ” duly authorized in writing by the competent authority. The authorized
officer is required to carry a valid government photo ID card along with the written authorization
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specifying the name and designation of the officer (s), name and address of the premises to be
inspected / searched and the GSTIN of the registered person, wherever applicable.

4. Tt dsfiepa ARt i gfaa fora S @ o frdteror ar qameft & forg warer 7 oAt 3 & 9ot I Woi e %
HATTeRTRE WIS Te= W ST HerH STiershrdl gr S forflaa srfereeor s qfE =t | aife sAfershiiat sht ae=r 3 sferereor ot
STHIOTSRAT o i & IS €ag &, AT FETT qehlel Heilord TR o THT ST/ FrRIerd 8 AT Sfh/Egwh o F
AE (Fashan) dreteltet, sere FEr = (080-22867093) & @k o @erd 8 | formT g shterar &1 o g foreft oft
s O & Th fafe e Yeew e (SemEw) 3 ganfud e s R, W
https://esanchar.cbic.gov.in/DIN/DINSearch W <@t S wehar 21 St st fFremon/aarstt sfierer w sfeafaq
I BT TG A T TeTE dF St 21 =TI STq st Freqor/qermett sfeerr w sfeafaa Semsea (DIN) =i wenfia
A T FATE &1 St 8l 78 ot g TR S § o 3-SR yonett § S foehed o Hrem | SR AT T SRt o
o st & gwaras geae wen (DIN) it sragasrar 7= 2t 81 3-3A1i%d g 3o Al 'S der” & 9y <remsed @
3 3@ https://verifydocument.cbic.gov.in R siere demfud form S gerar 21

All registered persons are advised that before permitting entry for inspection or search, they
may verify the official photo ID card of each officer and written authorization issued by the
competent authority. In case of any doubt, regarding the identity of the officers or authenticity of
the authorization, the taxpayer may immediately contact the respective jurisdictional office of the
of Principal Commissioner / Commissioner of Central Tax or Additional / Joint Commissioner of
Central Tax (Vigilance) PCCO, Bengaluru Central Tax (080-22867093). Any official
communication by the Department to the taxpayer is always validated with a unique Document
Identification Number (DIN) which can be verified at
https://esanchar.cbic.gov.in/DIN/DINSearch. Trade is advised to verify the DIN mentioned on
the inspection / search authorization. It is also sensitized that documents issued through the
public option in the e-office system do not require a separate Document Identification Number.
The unique “Issue Number” generated by e-office is valid DIN and can be verified online at
https://verifydocument.cbic.gov.in.

5. SR Holi 371 0T dedi & 309 € foF I 10 9wl & offer 36 AT’ FoAT 1 M9 T=R HE qlieh Skl
AT B ok TR 30 W hT SRETegT sh FeATAT 1 UshT ST Wbl $H AT HeT o Haiel # fopell off Yo 1 ies e T

AT 59 FRTHT I Giord

Trade associations and Chambers of Commerce are requested to give wide publicity to
this trade notice among their members to ensure awareness and prevent such fraudulent incident.
Difficulties, if any, in respect of this trade notice may be brought to the notice of this office.

6. Tl T TR/ & I © FoF o SR Afed Al forver-ag i 10 31l i avft sAferpiiet o st
AT & 3T Il FETATSAl o €I § S|

All the Pr. Commissioners / Commissioners are requested to bring the contents of the
Trade Notice to the Notice of all the officers working under their charge and taxpayers falling
under your jurisdiction.

wgern /Y ours faithfully,

Digitally signed by

Indira Priyadarshifefé fr=fit / INDIRA PRIYADARSHINI)

Date: 10-03-2026w sgwh /ADDITIONAL COMMISSIONER

14:33:34 w.7.37.3.3., 1w /PCCO, BENGALURU
gfafafs / Copy submitted to:

1. T €1 o AT, e &
The Chief Commissioner of Customs, Bengaluru Zone.

2. aforfsue: X SR, FAICH
The Commissioner of Commercial Taxes, Karnataka.

3. TUW 3ATIH/ATE, SITE SE, IW, Id, T AR IHR-ufEm, SorTH, wee R igE wisiued ARl H
IR HATIHT & T T a1t Tt TR Heli o sfier SAmuh J=I 37T Y8R i & forg)
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The Principal Commissioner/Commissioner, Bengaluru South, North, East, West and
North-West, Belagavi, Mangaluru and Mysuru CGST Commissionerates, for giving wide
publicity and circulating amongst all the Trade Associations falling under their
jurisdiction.

4. T S/, TR e T e Awe
The Principal Commissioner / Commissioner, Audit and Appeals Commissionerates

5. TRrerwa fawer afufa & o e

All the Members of Grievance Redressal Committee
6. ST Id HISTuad! Ao, HiSuge! s e JemTse T STIers il & 3TIY & arof

Bengaluru East CGST Commissionerate, with request for uploading on CGST Bengaluru
Zonal Website
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